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IDcome .. tax u.e ..... Dt. In ,.rloul tax 
brackets 

/ 
3745. SHRI K.P. UNNIKRISHNAN: 

Will the Minister of FINANCE b~ pleased 
to state : 

(a) the total number of income-tax 
assessees in the country in tho tax brackets 
and annual income returns of' (i) upto Rs. 
50,fX1J/·, (ii) Rs. 50,octJ/ .. to Rs. 1,20,000/-, 
(iii) Rs. 1,20,000/- to Rs. 5 lakb, (iv) Rs. 
S lakh to Rso 10 lakh and (v) Rs. 10 lakh 
and above, in 1982·83, .J 983 .. 84 and 
1914-85; 

(b) the taxes collected from these 
durerent catelories in 1982·83, 1983-1" and 
1914-85; and 

(e) tbe demand outstanding and per-
centage-wise contribution of these cate-
lories to the total income-tax collection in 
the above years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JA .. 
NARDHANA POOJAR Y): (a) to (c) 
The information is being collected and 
will be laid on the Table of the House as 
soon as it is received. 

Ca. Compensatory Support Scheme 
to '.('lIitate (ndiaD shippers to step 

up export. 

3746. SHRI SRIBALLAV PANI .. 
GRAHl: Will the Minister of COM .. 
MERCE be pJeased to state : 

-
(a) whether there is any proposal 

under the consideration of Government 
to ensure tbe speedy imp1ementation of 
its cash compensatory support scheme to 
facilitate Indian Shippers to step up their 
exports; 

(b) whether any men10randum con .. 
tainins lome suagestions has been submit-
ted to Government regarding this plan; 
and 

(c) if so. the details of the suuestion 
wiUcb have heen accepted hy Govern-
meot? 

THE MINISTER OF COMMERCE 
ANn fPOP AND CIVIL SUPPLIES 

(SHRI P. SHIV SHANKER): (a) to (c) 
Effective from 1st July, 1986 a new scheme 
of cash compensatory support will be in-
troduced. The CCS scheme is intended 
to promote exports. The salient features 
of the new scheme arc as follows . 

(i) I n respect of industrial products 
reimbursement of unref'unded 
indirect taxes will continue to be 
the main clement for determinin, 
the CCS rates. However, the 
cascaded structure of taxation 
will be taken into account. 

Oi) Compensation for product/market 
development will be given only in 
a highly selective manner on the 
basis of a phased out proJI'am-
me. 

(iii) For agricultural items, such as 
fruits and vegetables which are 
perishable in nature, a special 
eJement of compensation wilJ be 
provided for the high cost of 
transportation within India. 

(iv) For handicraft items, the value 
added by labour win be one of 
the main factors to be considered 
for determining the CCS rates. 

(v) The restriction regarding grant of 
CCS not being allowed to exceed 
25~b of the value added i.e.r.o.b. 
realisation less REP entitlement 
(under the Import Policy for 
Registered Exporters) wil1 con-
tinue. 

(vi) The present policy for granting 
CCS on certain categories of sup-
plies within India treating them 
as deemed exports will continue. 

Bank dacoitles in Delbl 

3747. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
FINANCE be pleased to state: 

(8) whether Govern.~etlt. have taken 
note of increasing dacolhes In the banks 
r,esulting in buge financial Josse~ and bara-
s~JIl~"~ t<> the pubU(: O\U.·in8 th~ p.st tbrco 



years jucJ~djJll tIle curr~t fbltUl,jll 
year; 

(b) if 10, the details of the r~PQft,d 
incidents of bank 4acoities and )poti,t}.J, till 
date in the Union Territory of DeIhl 
alo,~1 wit,h tllo ""'O\lnts invol\'cd in oaeb 
case; \.~d 

(c) the aclion taken by Government 
to r~medy t.he situation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a)..,.nd.(b) 
In(ol'mation regarding "bank roa,beries/ 
dacoitJ.s in b.raD~bes of public sector banks 
in Delhi ,during 1983, 1984 and 1985 and 
the amounts in'\lolved in cash, as ..,:cport.,d 
by R.eserve Bank of India, is liven in tbe 
attached statement. So far durina 1986 
there has been no bank robbery/dacoity 
in pub lie sector banks in Delhi. 

(e) A m .. tin. of the rtpresentat1ves of 
the public sector banks in Delhi. tbe re-
pre!entative5 of the Ministry of' Home 
Affairs and the Comm issioner of Police 
for Delhi ,discussed the question of'ltre,DI" 
thenina th.,$ecurity ,.rr:&DIOments in banks' 
branches in Delhi. ,The followm, instruc-
tions to banks, were reiterated: 

(i) to observe .. we"')' . off day. in 
~rancbes cola~diDl with the clos-
._.. ,<Jay, of tl)e _ m~4et .\0 '$he 
,arca · 

(ii) each branch should have an 
. aANd : sec~ty "pard : 

~iii) -•• b b_k l-bruch ah6Mlld.~_v. a 
eollapsiblc pte at tile \ aptf4Dee 
properly chained .aad ,.Iocked· ,e 
altew eDelI'y/ail to oNy, Qlle por-
SOD at a time; 

(iv) there should b4f self·)ockina wir. 
m08bed oabins' (or caahiers; 

(v) each bank branch should . .hav. 1& 
proper alarm system which should 
net be feeble- but should be a I.tld 
one; and 

(vi) there should be periodical check· 
,iQ or "C:Ufity arf.~~ts by 
iemor officials of the b~n~s. 

Most of the ,bancbes of Danks in 'Delhi 
have . iDl-PJemeated tac .. above security 
arraoacments. 

, S'ate.eat 

1.(ormatioD rea-till ... &be •• k robberlts' •• eoUie. ~b.t OCf:arred ia Delhi In 
pubJJe .•• etor baai. dud" .. tbe ,earl 1983, 1914 • J~ •• the amol.' lafol,etl t herela II 
... tIlorted .. "RBI. 

51. Name of bank & branch 
No. 

Da&c of ~cuucnce 

1981 

1. 

2. 

3. 

State Bank of India, Khureji Kbas, 
Delhi. _. 

State Bank of India, Swasthyavihar. 
Delhi. 

Punjab National Bank, Survodaya 
Enclave. New Delhi. 

Total 

15.2-.83 

29.9.83 

17.11.83 

Amount in-
volved 

(Rs. in taiha) 

'0.28 

0.63 

5.31 



1914 

.1.. Central Baak of India, Connauabt 
Cireul, N. Delhi 6.2.84 1.2S 

z. Stato Bank of Bikaner & Jaipur. New 
Rohtak Road, N. Delhi. 4.6.84 3.90 

3. Syndicate s.nk, N~ Detlli~ Narela. 7.6.84 10.00 ' 

4. Union Bank' of India;' Suodema.ar, 
N. Delhi. 19.6.8. LSI 

s. Allababad Bilnk. Tu.takabad, 
N. Dolhi. 21.11.84 5.54 

----
Total 22.20· 

---
1915' 

1. Union 'Bank of India. Anand Niketan, 
New Delhi' 4.3.85 0.45 

2. State Bank of India, Greater Kailash. 
New Delhi. 14.3.85 4.19 

3. Bank of India. New Friends Col.ny. 
New Delhi. 21.5.85 

4. New Bank of (ndia, Masjid Moth, 
Pancbshecl Enclave. 10.7.85 3.02 

s. Bank. of India, Chittaranjan Park. 
N. Delhi. 21.8.85 4.19 

6. Indian Bank, Safdarjang, E.nclave. 4.10.85 2.88 

----
Total 14.13 

(Data provisional) 

ForeilD tourllt. to Ori ••• 

3741. SHltl BRI\JAMOHAN MO-
HlAN1'Y : Will the Minister of PAJtLIA: 
MENTAllY AFP'AIRS AND TOURISM 
be pleated to state : 

(8) tho total number ,of foreilft touri-
st. who visited Oriua durioa last three 
yom,' year-wise detail. thoreof; 

(b) ,tbe -antioipated Dumber of, touriats 
Ukely, to vilit Oil.'" towards tbe ond of 
the~Se¥elltb, Pi" Year- PIan; 

(c) whttber any study bas been con-
ducted about their requirement of accom-
modation and air tra vel arrangements; 
and 

(d) if so, the details thereof? 

THE. MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND 'TOURISM (SHRI 
H.K..L. BHAGAT): (a) and (b) Sta-
tistics of foreian tourist arrivals are not 
compiled State-wise or place-wise. How .. 
ever, as per the Por.aD Tourist Surv.:y 
1982 .. 83 about 1.6 per cellt or the (or,illl 




